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OHE HIGH COURT OF ASSAM, NAGALAND, MIZORAM & ARUNACHAL PRADESH)

NOTIFICATION

By Order

Sd/- Romen Baruah
ISTRAR GILAN

Memo No. HC.XV.l2l202l/207A /RV., Dated 04. 1 1.2022
Copy to :-

l.The L.R.-cum-Commissioner and Secretary to the Government of Assam, ludicial
Department, Dispur, Guwahati-6, for information.

2.The Principal Accountant General, Assam, Maidamgaon, Beltola, Guwahati, for information.
3.The District and Sesslons Judge, Dhemaji, Pin.787057 for information with reference to High Court

Memo. HC.XV. 12l202i I t43 N RV., Dated 08.08. 2022.
4.The District & Sessions Judge, Dhubri, Pin.783301 for information with reference to High Court

Memo. HC.XV. 1 2/2OZU 143 N RV ., Dated 08.08.2022.
5'The Registrar-cum-Principal Secretary to Honble the Chief Justice, Gauhati High Court, Guwahati.
6'shri Nur Ahmed Laskar, secretary, District Legal services Authority, Dhemaji (under suspension),

presently attached to the Office of the District & Sessions Judge, Dhubri, pin. 793301,for
information with reference to High court Memo. No Hc.y.t.t2l202llt43A/Rv., Dated 08.08.2022.

7.The Deputy Director, Assam Government Press, Bamunimaidan, Guwahati-2l, for publication of the
above notification in the Assam Gazette.

8.The Treasury Officer, Dhemaji, Pin. 787057lDhubri, Pin.783301 for information with reference to
High court Memo. HC.XV. 1 2/202L I 743 Al Rv ., Dated 08.08. 2022.

9.The Administrative Officer (Judicial) (Appointment Section/Statement Section), Gauhati High Court,
Guwahati.

.The System Analyst. Gauhati High Court, Guwahati, for uploading this Notification in the Official
Website of the Gauhati High Court.

1l.The Private Secretary to Hon'ble Mr./Mrs. lustice...
Gauhati High Court, Guwahatl.

12.The c.A. to Registrar General/Registrar (Judl.)/Registrar (Admn.), cauhati High court, Guwahati.
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Dated Guwahati, the 4th November, 2022

No.HC.\y.121202U207|RV. In continuation of High Court Notification No. HC. XV.12l20ZUt43lRV.,

dated 08.08.2022, the Hon'ble High Court has been pleased to extend the suspension period in

respect of Shri Nur Ahmed Laskar, Secretary, District Legal Services Authority, Dhemaji (under

suspension), presently attached to the Office of the District & Sessions Judge, Dhubri, for a further

period of 3 fihree) months w.e.f. 09.11.2022.


